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NEW DELHI
OA NO. 306/2022

IN THE MATTER OF:
Harbans Singh  Petitioners

Versus
State of Haryana & Ors . Respondents

AFFIDAVIT

I, Hari Prakash Chaurasia, age 59 years presently working as Executive
Engineer, Upper Yamuna Division, Central Water Commission do hereby

solemnly affirm and sincerely state on oath as follows:

1. That I represent respondent No. 8, Central Water Commission and as such,
I am well acquainted with the facts and circumstances of the case and
hence competent to swear this present affidavit based on the records

available.

2. I state that all the facts stated in the map report of the land of mining site

at village Mandewala and Jaidhar in district Yamuna Nagar, Haryana is in

compliance of court order dated 16.01.2023.

Alay Kumai Yadav

Advnuate N\ )
. B i Righ Court /’\\ q)‘\ L
“rom 1711012022 = g

~ -

~.__to 16/10/2024 o
DG DEONENT
VERIFICATION 28 Jay 2579

Verified at New Delhi, on this day 28" January,2023 that the contents of the
above Afﬂdﬁvitraf;&ggqumﬁ%r‘?@ }9 my _Enowlcdqe, and no part of it is

false. Likeéi%éjﬁﬁkﬁ{ﬁ&hateﬁ@%%a|ed there from. O\ 4

23 . rese - \ '
Identified by Sari/ Smi. .. l \ h{\ :
ll;a’shi solemnly affi-meg ﬁrn g&:é:at/ Ay @lﬁ \"/

L .81, No. ' N1
e N i EPONENT

;’hat the conterus of t1e affidavit which
ave bsen & extiained to him are

true and correct v the K.ncwgeclge

Oath Commissioner, D 1hj /) 8 H TR WA
Ajay Kumprve i W .
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Report on the measured distance between mining
blocks at Mandewala and Jaidhar to River Yamuna:

The latitude and longitude of the corners of Mandewala Mining Block have
been taken from the Environment Clearance Order dated 27/06/2016 given at
Annexure 5 of OA no. 306/2022. Latitude and Longitude of corners of Jaidhar
Mining Block have been taken from Environment clearance Order dated
20/08/2018. Latitudes and Longitudes given below, have been considered for
measuring maximum and minimum distance from the river Yamuna:

( Mandewala Block

Latitude

Corner 1

300 15" 57.4" N

77030'31.7°E

 Longitude

Corner 2 300 15" 46.2" N 77930°32.1"E |
Corner 3 300 15'41.9" N (77930'25.9'E |
Cuiner 4 300 15'11.5" N 770 30" 38.4"E
[Taidhar Block Latitude Longitude
Corner 1 300 13" 42" N 77° 24" 30" E
Corner 2 300 13’ 50" N 770 24" 42.5" E
Corner 3 300 13' 36" N 77° 24’ 06" E
Corner 4 300 13" 44" N 77°24'52.5" E

Maximum and minimum distances have been measured using Google Earth.

Distance from Mandewala Block to river Yamuna is between 1.62 km to 2.02
km. Map showing location of Mandewala mining block and it's distance from
river Yamuna is attached.

Distance from Jaidha

¢ Block to river Yamuna is between 8.0 km to 8.98 km.

Map showing location of Jaidhar mining block and its distance from river
Yamuna is attached.
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M Gma” Dheeraj Singh <dheeraj.adv001@gmail.com>

Additional Affidavit along with documents

Dheeraj Singh <dheeraj.adv001@gmail.com> 28 January 2023 at 13:48
To: sharma.ajit@gmail.com

Dear Sir,
I am annexing Additional Affidavit along with documents on Behalf of the Respondent No. 8 in Case title Harbans Singh Vs
State of Haryana & Ors.

NDOH.07.02.2023

Thanks & regards

Dheeraj Singh, Adv

Junior of Gigi.C.George,Adv
Ch.No.336, Lawyers Chamber Block,
Saket District Court, New Delhi
Mob-9810625315

ﬂ Harbans Singh.pdf
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